Years, belonging to

Declaration of Assets and Liabilities

..........................

.......................

service and presently working as PRIVﬂTES‘ECFZETHRj

give herein below the details of the assets (immovable, movable, bank balance, etc.) of myself, my

spouse and dependents*

9 A Details of movable assets
t /M (Assets in joint name indicating the extent of joint ownership will also have to be given)
o4
/{ “J[ “i5p Description Self Spouse Dependant-1 Dependant-2 Dependant-3
V7 No. - Name(s) Name Name Name
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e Institutions And | BIHAR. V| DHARI
% Non-Banking ok NI L NI L
ki Companies MAND AL, PATINA
1( R})ri.jé ;770.7(
22
21
\W\o
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Debentures and 't NI NI L
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NSS, Postal RS, 24, So4 /- oty
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(details of weooty NI NiL NIL i
make, etc) R, éo. 0o O/ ik i NiL-
(vi) | Jewellery (give _ e (510D
details of Wlot e €0 4 00an ‘
i oM NIL NI L NIL_.
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suchas values |ppt1clLEe pppe  |PRTICLE NI L
of claims/ FELL ARG APRe X fl NEC
Interests (9— LAcs) (1 tacg)
Note: Value":of Bonds / Shares / Debentures as per the latest market value in Stock Exchange in

respect of listed companies and as per books in th
* Dependant here means a person substantially dependent on the income of the employee.

ZEe (22T

e case of non listed companies should be given.
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[Note: Properties in foint ownership indicating the extent of joint ownership will

also have to be Indicated ) & ; 51
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Location(s) :
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= Extent (Total
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(2) I glve herein below the details af my lisbilities / overdues to public financial

institutions and government dues:-
[Note ; Plaase give saparate detalls for each item)

B rnmrw on : Name & enidrase srn k/ [ Amount mnﬂfug as
-f::- i) Loans from Banks_ MEATA B’HNL _En‘rr‘fﬂ .Lé.:cooc‘/:
i‘:ﬂem? from financial NAL NI
‘(:iﬂij &nvemu?em Dues: : :
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dealing with govemnment B lee, N L
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dealing with supply of NI NIL
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dea Mth supaly of
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Haer (272 &7
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in prascribed format,

- must be In A4 size white

s s NI v
&) dués to departments
dealing with govmment “NIL NIL
‘transport (indudlng oy
alrcraft and heficoptersy  j _
{10 Uﬁﬁi‘ dues, if any L NI
® | () Income Tax including  [PAN N, DELPS 3531 c
: msmentvéar upto i 7 EAR NIL
which Income Tax Return :
flled. Give aiso Permanent L6790 9§
{ Waaﬂh Tax [Also
Indicate the assessment SRIFL NIL
year upto which Weaith
X F filed.
(iliy Sales Tax [Only in
case of proprigtary NiL ML
| business] , i
_L{ivy Ph:rpggm"l‘gs. AL NIL.
C.
GFF{;PF&M& No. :- l P rg/ B 3_9_ 1.7
Gender s _ (r-w}
_mmr-ﬁ' ; L! 3 C) _Q_; L g (DD/MM/YYYY)
Class/Group SR ey o
el L {A/BAC)
C:adrs £ LTWC\«TMFHLK X PRIVATE SGC.Q&TAM <Apg¢;_}
(Full Name é.5. 8.4.5.-Bihar Aﬂmnlstrauve Searvicn,
B.5.5.- Bihar &mriat Senfl:e ete.)
fiema Dlstrict L NALANDA . ]
- oI hereby declare that the abnwe details are true to the bast of my
knowledge and belief,
o IR
- A ILi( 3 e =
Signature ......., fqr‘rl .......... g’ ..... (Ff ..........
Jite b e Name of Employee: 2A8.A L /N2, SEOL
pracer....LOT.INA, .. Designation:... P R\YAT.E SECRETNRY
Dater 2,021 2.02 1 nemrtmt...ﬁ!. HAR. VARUAN SheyA, PATM ﬁ
- Pleass sign each page of the deciaration. Asset declaration form

papar with computer typed (single side)




